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Representation regarding telephone
line and publi¢ call office at Darekasa
Tq. Salekasa District Bhandara
(Maharashtra)

1608, SHRI R. K. MHALGI: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whether it is a fagt that the

Genera] Manager, Telecommunica-
tions Maharashtra Circle, Bombay has
received a representation dateq 2lst
October, 1981 regarding the Tele-
phone lite and P.CO. at Dareka:a,
Tq. Salekasa, District, Bhandara

{(Maharashtra);

(b) what action has been taken or
proposed to be taken in connection
- with thege demands; and

(c) if ng action/decision has been
taken g0 far, the specific yrecasons for
the same, and when the same i3 likely
to be taken?

THE WMINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
WANA): (a) Yes, Sir.

(b) and (c). The proposa] for pro-
vision of a public telephone at Dare-
kasa in tne district Bhandara is unre-
munerative, The losg cannot be igro-
red ag per the pressnt policy of the
department, The facilitv can, how-
ever, be provided on rent and guaran-
tee basis provided some interested
party or the State Government ig will-
ing to indemnify the

&gainst the loss involved,

department
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Increage in charges of registration fee,
Money Order, etc.

1609. SHRI BAL KRISHNA WAS-
NIK.:

SHRI NARAYAN CHOUBEY:

SHRI A. NEELALOHITHA-
DASAN NADAR.

SHRI ARJUN SETHI.
SHRI N. E_ HORO:

SHRI CHITTA MAHATA.
SHRI T. R. . SHAMANNA .

PROF. MADHU DANDA.
VATE:

SHRIMATI GEETA MUK.
HERJEE:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whethep it ig a fact that Gov-
ernment have raised the charges of
Registration fee, Money Order and
for certain other postal and telecom-
munication—Phonogram and teiex-
gram services etc.;

(b) if g0, the detailg in thic regard;

(¢) particular considerationg for
the increase on the eve of the Budget
Session of Parliament; and

(d) additional facilitieg proposed to
be provided to the users of ahove ser-
vices?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
WANA). (41) Yes, Sir,

(b) The detailg are given in the
Statement,

(¢) with a view to augment the re-
fourceg for various development pro-
jects including modernisation/expan-
sion of telecom services, it was escen-
tial to increase the tariffs. Under the
Indian Post Office Act, 1898 and





